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way during the past three years is as 
under:-

1960-1961 

1961-196a 

196z-1963 

Ri. nP. 

a88·57 

z88·57 

z88·S7 

(d) No such propo.!'al is at present 
tmder consideratiC'll of the Govern-
ment. 

Divisional System in RaiI",a,.. 

487. Shrf Priy. Gupta: Will the 
Minister of Railways be pleased to 
state whether Divisional System is 
going to be introduced on North 
Eastern Railway and Northeast Fron-
tier Railway? 

The Deputy Minister in the MiDiI-
try of Railwaytl (Shrl Sba1mawa& 
Khan): There is lIO intention, at pre-
sent, of introducing the divisional 
system on the NOlth Eastern and 
Northeast Frontier Railways. 

Hindustan Shipyard 

488. Shri p. Venkatasubbaiah: Will 
the Minister of Transport aJJd C0m-
munications be pleased to state: 

(a) whether i~ i.s a fact that ex-
tensive damage has been caused to 
the boat named 'Vishwa Maya' which 
is under construction due to break-
out of fire on 12th February, 1963 in 
the Hindustan Shipyard at Visakha-
patnam; 

(b) if so, the reasons for this acci-
dent; and 

(c) what is the extent of damage? 

The Minister of ShiPPing In the 
Ministry Qf Transport and Commu-
nications (S"ri Raj Bahadur): 
(a) to (e). The information is being 
collected and will be laid on the 
Table of the Sabha in due course. 

2856 (Ai) LSD--4. 

Delhi School B1ISeII 

490. Shri Wadiwa: Will the Minill-
ter of Transport and CommunicatioM 
be pleased to state: 

(a) whether recommendations made 
by Shri T. S. Khanna of C.R.R.I. re-
garding Delhi School Buses have 
been considered by Government and 
accepted; 

(b) number of checkings made in 
respect of Delhi School Buses during 
1962 ,by traffic authorities; and 

(c) how mally buses have been 
rejected as a re5ult of checking? 

The Minister of Shipping in the 
• MInIstry ot Transport and Commu-
nications (Sbrf Raj Bahadur): 
(a) to (c). The ir.!ormatiC'n required is 
being collected from the Delhi Ad-
ministration and will be laid on the 
table of the Sacha as soon as it is 
Bvailable. 

Road Ac:cidf.nts in Delhi 

491. Shrf Wadiws: Will the MiniI!-
ter of Transport and CommunicatiOJl8 
be pleased to state: 

(a) the numller of road accidents 
in Delhi during 1962; 

(b) the numLer of accidents in 
which D.T.U. buses were involved; 

(c) number of those proved fatal; 
and 

(d) action' lakf'T1 by Government 
for amending the Limitation period 
in the Motor YE:hicles Act? 

The Minister flf Shipping in the 
Ministry of Tr.lDsport and Commu-
nications (Shri Raj Bahadar): 

(a) 7270. 
(b) 1797 
(c) 234 

(d) Evidentlv, 'he Member has in 
mind the time-limit (of sixty days) 
laid down in ~he Motor Vehicles Act, 
1939, for filing an application for 
compensation behre d Motor Acci-
dents Claims Tl ibunal. The Motor 




